
Notice 

 Learned Counsel for the parties may please note that the 
following cases pertaining to NIC and NIAwill be taken up in 
the Permanent LokAdalat on 27.07.2016in the High Court, 
Allahabad at 3:00 P.M. 

 

Court No. 29     At 3:00 P.M.         NIC & NIA 

S.
N. 

F.A.F.O. NO. Parties  Name Appellant Respondent 

1. 520 /2001 National Insurance Company Ltd. VsDilasha 
Ram and others 

Arvind 
Kumar 

P.K.Dixit 

2. 248 / 2005 National Insurance Company Ltd. Vs Sri Abdul 
Moid and others 

Ajay Singh R.U. Ansari 

3. 251 / 2005 National Insurance Company Vs Smt. Kavita 
and others 

V.K. Birla S.K. Singh 

4. (370)/ 2000 National Insurance Company Vs Smt.  Ram 
Jano Begum and others 

V.C. Dixit A.C. Tiwari 

5. 83 / 2005 National Insurance Company Vs Smt. 
Chandrawati and others 

V.K.Birla ----------- 

6. 82 / 2005 National Insurance Company VsKatwaru and 
others 

V.K. Birla R.K.Srivastav
a 

7. 1145/2005 National Insurance Co. Ltd. Vs  Smt. Snehlata 
and others 

V.K. Birla V. K. Birla 

8. 381/2011 
 

The National Insurance Company Ltd. VsAkeel 
Ahmad and others 

Arvind 
Kumar 

----------- 

9. 1812/2001 The National Insurance Company Ltd. Vs Smt. 
Sirmati Devi and others 

Arvind 
Kumar 

------------ 

10. 1419/2000 The National Insurance Company Ltd. 
VsSaudan Singh and others 

Saudan Singh ------ 

11. (746)/2003 The National Insurance Company Ltd. Vs Ram 
Pal Sharma and others 

A.K. Sinha V.K. Jaiswal 

12. 1143/2006 The National Insurance Company Ltd. Vs Smt. 
Panu and others 

S.K. Mehrotra SumitGoyal 

13. 1905/2007 National Insurance Company Ltd. Vs. Jagvir 
Singh others 

S.K. Mehrotra P.S. Pundir 

14. 1371/2005 The National Insurance Company Ltd. Vs 
Manoj Kumar and another 

V.A. Ansari ------- 

15. 428/2006 National Insurance Co. Ltd. Vs Smt. Razia 
Begum and others 

SaralSrivasta
va 

Awadh 
Kumar 
Mishra 

16. 1205/2012 National Insurance Co. Ltd. Vs Smt. Taramati 
Devi & Others 

A.C. Nigam Anil Kumar 
Pandey 



17. 36/2007 National Insurance Co. Ltd. Vs Smt. Prakashi& 
Others 

VinayKhare Suresh Singh 

18. 1630/2007 National Insurance Co. Ltd. VsShahabuddin 
and others 

Viqar Ahmed 
Ansari 

V.B. 
Kesharwani 

19. 3652/2007 National Insurance Co. Ltd. VsManiramYadav 
and others 

Arvind 
Kumar 

Anil Kumar 
Srivastava 

20. (352)/2008 National Insurance Co. Ltd.  VsAbhishek 
Sharma and others 

SaralSrivasta
va 

R.K. Tandon 

21. 633/2005 National Insurance Co. Ltd.  VsMaharaj Singh 
and others 

Arvind 
Kumar 

Siddharth 

22. 691/2002 The New India Assurance CompanyVsVipul B. 
Parikh and others 

S.K.Mehrotra M.K.Shukla 

23. 1169/ 2011 New India Assurance Company Ltd. Vs Smt. 
Dilwari and others 

S.K. 
Mehrotra 

Nripendra 
Mishra   

24. 1935/2007 The New India Assurance Co. Ltd. VsSmt. 
Gayatri Prasadand Others 

S.K. Mehrotra ---------- 

25. 1994/2004 The New India Assurance Company Vs Smt. 
Pan Mati Devi and others 

A.K. Shukla VashisthaTiw
ari 

26. 1879/2002 The New India Assurance CompanyVsRam 
PrakashDubey and others 

Rajeev 
Chaddha 

A.L.Jaiswal 

27. 1156/2003 
 

The New India Assurance CompanyVsSmt. 
Bhagiya and others 

RakeshBahad
ur 

A.K.Singh 

28. 232/2003 
 

The New India Assurance 
CompanyVsKaushlya Devi and others 

AmreshSinha Satish Kumar 

29. 165/2006 Arun Kumar Dwivedi and Another Vs Sri 
Bharat Bhusan& Another 

Arun Kumar 
Mishra 

SaurabhSriva
stava 

30. 2086/2005 The New India Assurance Co. Ltd. 
VsMeeraRastogi and Another 

Ashok Kumar 
Srivastava 

----- 

31. 541/2004 The New India Assurance Co. Ltd. VsSmt. 
Mamta Guptaand Others 

ShriAmit 
Singh 

--------- 

32. 869/2009 The New India Assurance Co. Ltd. VsSmt. 
Guddi Deviand Others 

SatishChatur
vedi 

-------- 

33. 2467/2007 The New India Assurance Co. Ltd. VsNiraj 
Kumar Singh & Others 

Ramesh 
Singh 

------- 

34. 1960/2006 The New India Assurance Co. Ltd. VsSmt. 
Tashmiri Devi& Others 

AnupamShuk
la 

K.P. Pandey 

35. 131 /2007 
 

New India Assurance Company Ltd. Vs Smt. 
Manju Devi and others  

Amit Singh Raj Singh   

36. 3273 /2011 New India Assurance Company 
Ltd.VsChiraunjiLal and others 

SaurabhSriva
stava 

Ajay Maurya 

37. 1806/2005 The New India Assurance Company Ltd. 
VsSatyaNarainYadav and others 

Ramesh 
Singh 

L.C. 
Srivastava 

38. 1938/2015 The New India Assurance Company Ltd. Vs 
Smt. Raj Kumari and others 

S.K. Mehrotra Vidya Kant 
Shukla 

39. 3680/2008 The New India Assurance Company Ltd. 
VsSageeq Khan and others 

AmitManohar Anurag 
Sharma 

40. 554/1996 The New India Assurance Company Ltd. Vs 
Smt. Malti Devi Mishra and others 

VinodSwaroo
p 

V.K. Jaiswal 

41. 873/2000 The New India Assurance Company Ltd. 
VsNirmala Devi and others 

V.C. Naiak Manoj Kumar 
Singh 

42. 1178/2000 The New India Assurance Company Ltd. Vs 
Smt. Khatoon and others 

Arvind 
Kumar 

Hafiz Khan 



43. 2722/2008 The New India Assurance Company Ltd. Vs 
Smt. KhiarulNisha and others 

S.K. Mehrotra S.D. Ojha 

44. 1072/2001 The New India Assurance Company Ltd. Vs 
Anil Kumar Srivastava and others 

Ramesh 
Singh 

Manoj Kumar 

45. 3577/2008 The New India Assurance Company Ltd. Vs 
Smt. Suneeta and others 

P.K. Sinha R.P. Singh 

46. 2932/2003 The New India Assurance Company Ltd. Vs 
Smt. Vijay Laxmi and others 

S.C. 
Srivastava 

A.K. Singh 

 

         Sd/-    
                 (Mayank Kumar Jain, HJS) 
        Registrar (S/A)/Secretary, 
       High Court Legal Services Committee, 
        High Court Allahabad 


